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At the request of the counsel for both the parties, the matter is further adjourned nn
5t December, 2017. As settlement talks are stated to be in advance stage. Hence, final
opportunity is granted for reporting settlement. Otherwise the matter would be

proceeded further for hearing on merits.

The matter be listed on 5" December, 2017.
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Date: 06/11/2017 H.P. Chaturvedi, Mémber(Judicial)
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